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- THE MINIS'TER OF STATE IN THB
MINISTRY OF AGRICULTURE (SHR1
ANNASAHEB P. SHINDE) : (a) to (o).
The information is being coliccted Trom the
Swuate Governments and will be laid on the
Table of the Sabhs,

Permit Holders of Steel In West Bengal

5694. SHRI PRIYA RANJAN DAS
MUNSI : Will the Minister of STEEL AND
MINES be pleased 10 state :

(®) the number of permit holders funcii-
oning in West Bengal for purchase of stee] :

(b} whether any enquiry has been made
to verify the actual requirements and con-
sumption of the permit holders in West
Bengal ; and

(c) if so, the main features thereof 7

THE MINISTER OF STATE IN THR
MINISTRY OF STEEL AND MINES
(SHRI SHAH NAWAZ KIIAN) : (8) There
is no “‘permit’ or quota holder in any State

~ st'present for purchase of steel, as the
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‘5695, SHRI INDER J. MALHOTRA :
Wil'the Mimisfer ‘of ‘AGRICULTURE u'
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